IN THE HIGH COURT OF KARNATAKA AT BENGALURU
W.P. NO.12593 of 2020

BETWEEN:

Karnataka Federation of the Blind

A Society registered under the

Karnataka Societies

Registration Act, 1960. ..PETITIONER

AND:

State of Karnataka
& others. ..RESPONDENTS

MEMO FILED ON BEHALF OF STATE

The Chief Secretary, State of Karnataka has issued a
Circular dated 05.01.2021 wherein the relaxation has been
given to the employees who are differently abled and blind
considering the prevailing circumstances. A copy of the

Circular dated 05.01.2021 is produced herewith.

BENGALURU (” S KRISHNA)
DATED:08.01.2021 ADDL. G VT. ADVOCATE
AND

ADVOCATE FOR RESPONDENTS

SK/8121/bvk*
MEMO.
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GOVERNMENT OF KARNATAKA

No: DPAR 280 DEV 2020 Karnataka Government Secretariat
Vidhana Soudha
Bangalore, dated:05-01-2021

As per the guidelines contained in the order dated 17.05.2020 issued by
the Government of India vide reference No: 40-3/2020-DM/1(A), the lock down
announced in the state in view of Corona virus (covid-19) pendamic was relaxed

with effect from 18.05.2020 vide state Government Circular No: a&s=a 123 B0
2020 (zon), dated18.05.2020 and consequently all the officers/officials belonging

to Group A.B.C and D cadre working in state Government/Quasi Government
offices, Autonomous bodies, Boards and corporations were directed to report for

duty with effect from 19.05.2020.

In continuation of the Government circular No: &5 123 8220 2020
(zort) dated 18.05.2020 only 50% of the officers/officials who are blind and

employees with other disabilities working in the state Government/Quasi
Government offices, Autonomous bodies, Boards and corporations are directed to
attend the office on alternate days considering the fact that it has become difficult

for them to attend the office and discharge their duties on daily basis.

Sd/-
(P.Ravi kumar)
Chief secretary

Government of Karnataka

1. All Additional Chief Secretary/ Prinicipal Secretary / Secretary.
All Head of the Department.
All District Commissioner.

Safe Guard/ Additional Copy.
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